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INTRODUCTION 

I. the Chairman. Committee on the Welfare of Scheduled Castes and 
Scheduled Tribes having been authorised by the Committcc to finalise and 
submit the Report on their behalf. present this Fifth Report (Twelfth Lok 
Sabha) on the Ministry of Human Resource Development (Department of 
Education)-Reservation for and employment of Scheduled Castes and 
Scheduled Tribes in Indian Institutes of Technology including reservation 
for SCs and STs in admission therein. 

2. The Committee took evidence of the representatives of the Ministry 
of Human Resource Development (Department of Education) and those of 
Indian Institutes of Technology on 12 June. 1997. The Committcc wish to 
express their thanks to the officers of the Ministry of Human Resource 
Development (Department of Education) and Indian Institutes of Technol­
ogy for placing before the Committee material and information the 
Committee desired in connection with the examination of the subject. 

3. The Report was considered and adopted by the Committee on 
26 August. 1998. 

4. A Summary of conclusions/recommendations contained in the Report 
is appended (Appendix). 

NEW DELIII; 

December. 1998 

Agrahayana. 1920 (Salca) 

(v) 

KARIY A MUNDA. 
Chairman. 

Committee on the Welfare. 
of Scheduled Castes and 

Scheduled Tribes. 



CHAPTER I 

(I) BOARD OF GOVERNORS 

(i) Introductory 
1.1 The Committee were informed that the IITs are autonomous 

statutory organisations of the Government of India functioning within the 
"Institute of Technology Act, 1961" as amended by the "Institute of 
Technology Amendment Act, 1963 " 1994." The six Institutes of 
technology lIT Delhi, Kanpur, Kharagpur, Chennai, Mumbai and 
Guwahati are coordinated by an apex body known as "Council of IITs" 
with the Minister of Human Resource Development of the Government of 
India as its Chairman. 

1.2 It was stated that responsibility for the general superintendence, 
direction and control of affairs of the Institutes are vested in the Board of 
Governors. The Board functions through its Standing Committee i.c. the 
Finance Committee, the Building & Works Committee and other 
Committees which may be appointed to consider specific issues. The 
Senate decides the academic policy of the Institutes and approves the 
curriculum. courses and examination. Financial advice to the institute is 
rendered by the Finance Committee. The Building & Works Committee 
advises on matters relating to building and works activity. Director is the 
principal academician and executive officer of the Institute and is 
responsible for the proper administration of the Institute. 

(;;J Board of Governors 

1.3 It was stated that the affairs of IITs are managed by a duly 
consti1uted Board of Governors having inter-alia four nominees of Council 
of 1I1s. These persons are appointed on the Board with the approval of 
the Chairman of the Council of IITs i.e. the Minister of Human Resource 
Development. At the apcx level for all the IITs, there is a central body 
called Council of I ITs. 

1.4 As regards the constitution of Governing Body of I ITs the 
Committee were informed that the Governing Body of IITs is constituted 
in aceordance with Section 11 of the Institute of Technology Act, 1961 
enacted by the Parliament. The composition of the Board is as follows:-

(i) the Chairman to be nominated by the Visitor (President of India); 

(ii) the Director, ex-oRicio; 
(iii) one person to be nominated by the Government of each of the 

States comprising the zone in which the Institute (lIT) is situated 
from among penons who in the opinion of that Government are 
technologists or industrialists of repute; 
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(iv) four peraoDi baving special knowledge or practical experience in 
rcspec:t of education, en,ineerin, or science to be nominated by 
the Council; and 

(v) Two professors of the Institute to be nominated by the State. 

l.S On bein, ukcd whether any SCIST member is included in these 
bodies it wu stated that Section 11 of the Institute of Technology Act, 
1961 does not provide spec:ific inclusion of any member belongin, to SCI 
ST on the BOGs of IITs. 

1.6 When uked whether Section 11 of the Institute of Technology Act, 
1961 prohibits in appointing SCIST member in the Governing Body of 
IlTs if they are available and having similar qualifications it was stated 
that, Section 11 of the Institute of Technology Act, 1961 (IT Act) does not 
prohibit nomination of Sc/sT members in the Governing Body of any 
IlTs. In fact, eminent persons belonging to SCIST Iikc Prof. M. Santappa 
(from Feb., 1985 to Fcb., 1991) and Shri P.K. Kandesamy (from Nov., 
1991 to Nov., 1994) on the BOG of lIT Chennai and Dr. Anuj Dhan on 
the BOG of lIT Kanpur (two terms) had been nominated on the BOG of 
IlTs in the recent past. They were nominees of council of IITs under 
Section 11 (1\0. 

1.7 In reply to a similar question the Secretary (Ministry of Human 
Resource Development, Deptt. of Education) stated during evidence that: 

"there is no specific mention in the Act. But to the best of my 
knowledge the Government of India would be very favourably inclined 
to consider persons of eminence in the various Boards. There would 
be absolutely no difficulty perhaps I have not talked to my Minister. 
But I am absolutely certain that the Minister will have no difficulty 
whatsoever in accepting this position that wherever there are people of 
eminence they ought to be there in the various Boards. There should 
be no difficulty regarding that." 

1.8 On being asked whether the Ministry was planning to amend Section 
11 of the Institute of Technology Act, 1961 suitably so that an Sc/sT 
member can be appointed on the Board, it was stated .in a post-evidence 
note that at present there is no proposal to amend the lIT Act, 1961 for 
incorporating a clause for nomination of SCIST representatives on the 
Board of Governors of IITs. However keeping this aspect in mind, efforts 
would be made to nominate eminent persons belonging to industry, leading 
professionab, educationists, etc., from SCIST community who can 
contribute to the furtherance of Institute's quest for excellence. 

1.9 The Committee note that the six Indian Institutes of Technoloc 
located at Deihl, Kanpur, Kharqpur, Chennal, Mumbal and Guwahatl are 
autonomous orpnlsatlons functlonln. within the Institutes or TechDolOC 
Act, 1961 as amended by the IDstitute or TechnolOCY Act, 1963 ad 1964. 
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The Committee also note that the arrain of IITI are maaapd by a duly 
COIIltituted Board of Govemon baM, inter-alia lour aomlnees of COUDdI 
01 IITI. The Govemlnl Body of IITI constituted In accordance wltb 
Section 11 01 the institutes 01 Tecbnolou Ad, 1961 does aot prohibit 
DOmination 01 SCIST member In the Goverallll Body of UTI aad there 
were Instances wbell SCIST perIOns were appointed 00 the Board 01 
Go~ 01 lOme 01 the UTI. The Committee, thenlore, recommend tbat 
In order to protect the Interest 01 Scheduled Cut. and Scheduled Tribes at 
lealt one penon from amolllit these communities. bavlna nec:euary 
qualiftcaUons should be nominated as a member In the CouncU of IITI If 
need be by suitably amendlnl the Section 11 ollnltltute of TechnololY Act, 
1961. The Committee also recommend tbat the Board 01 Governors 01 each 
Institute should also Include at least one penon belonclna; to Scheduled 
Castes and Scheduled Tribes a. assured by the representatives of the 
Mlnlltry during evidence and allO In the post evidence note furnished to the 
Committee. 

(iii) Promotion 
1.10 The Committee were informed that there was no promotion policy 

t"or teaching staff in IITs. 

1.11 When the Committee enquired about the reasons for not having 
any promotion policy for teaching staff in IITs and what criteria are 
followed for promotion of teaching staff tbere, the Ministry stated in a post 
evidence reply that in lIT system, there is no promotion policy for faculty 
positions as the appointment to the faculty position in IITs is made 
through direct recruitment at every level on all India pasis as per the 
scheme approved by the Cabinet and order issued on 19.4.90. 

1.12 The Committee were also informed that the Council of IITs has 
approved the scheme (for promotion) recently which is in the process of 
implementation. 

1.13 When the Committee desired to know that in the absence of any 
established promotion policy how did the IITslMinistry of Human 
Resource Development ensure to safeguard the interest of SCs and STs in 
promotion, the Ministry, in a post evidence reply stated that. 

"The IITs have implemented personal promotion schemes in the past 
which differed from Institute to Institute except for the Common 
Promotion Policy (CPP) which was implemented in all the IITs in 1985 
These schemes were basically delinked of vacancies and promotion were 
given to the employees after following a prescribed procedure for 
evaluation. Prior to implementation of the recommendations of the 4th 
Pay Commission, there was a Common Promotion Policy in IITs. This 
was, however, withdrawn w.c.f. 13.9.1986 as a consequence to 
imple~entation of the IV Pay Commission's recommendations. The IV 
Central Pay Commission ICIlIea of pay were exteaded to Gr. B,C,D 
employees of the lIT. subject to the stipulation that the conditions of 

4165 ILS I F-l-A 
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service of these employees were exactly similar to those in the 
Government. Subsequently, IITs formulated a comprehensive scheme 
encompassing both recruitment and career development of staff, namely 
Recruitment and Career Development Scheme (R&CDS). The Council of 
IITs, the apex policy making body chaired by the Minister of Human 
Resource Development, in its meeting held on 30th September, 1993, 
approved the implementation of the Scheme with the stipulation that the 
IITs may implement it after the Block Grant Scheme (Revised Pattern of 
Funding) was finally cleared by the Government. Since the Block Grant 
Scheme was implemented w.e.f. 1.4.1993 the R&CDS was also 
implemented notionally w.e.f. 1.4.1993 with financial benefits payable from 
1.4.1994. 

1.14 It was also stated that the R&CDS is only a scheme to regulate the 
mode of recruitment and promotion. However, recruitment at the entry 
level in each group is made as per the roster points maintained in 
accordance with the extant reservation policy of the Government. 

1.15 The Ministry clarified that the Common Promotion Policy which 
was in vogue in IITs since 1985 was discontinued w.e.£. 13.9.1986 in 
compliance with the conditions attached with the implementation of the 
IV Pay Commission in the Institutes. Considering the career development 
aspects of the employees which is a very important ingredient for human 
resource development as well as career development. Common 
Recruitment & Career Development Scheme was evolved through wide 
consultation with the Associations of employees of IITs. The process of 
finalising the Scheme took a long time. After discussing the Scheme at 
various fora, the Council of IITs could consider th-: proposal only in its 
meeting held on 30.9.1993. 

(iv) Departmental Promotion Committee/Board 

1.16 The Committee were informed that in three of the IITs an SC/ST 
member is associated with the Departmental Promotion Committee/ 
Board. When the Committee desired to know the name of these IITs 
where SC/ST members are associated with the Departmental Promotion 
CommitteelBoards and also the reasons that other IITs do not associate 
any SC/ST member in the DPC, the Ministry in a post-evidence reply 
stated that, lIT Delhi, lIT Mumbai, lIT Chennai, associate as SC/ST 
member with the Selection Committee/DPCs. The Ministry also stated 
that necessary instructions are being issued that an SC/ST member would 
invariably be associated in such Committees to safeguard the interest of 
SC/ST candidates. 

• 1.17 The Committee note with dismay that there was no promotion policy 
In UTs and the Council of IITs has approved the Scheme (for promotion) 
ruently wblcb Is in the process of implementation. The Committee 
recommend tbat clear-cut promotion policy should be formulated for all 
IITs and reservation policy for SCs and ST. be followed in promotion •. 

41651 LS 1 F-Z-I! 
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1.18 The Committee are perturbed to note that three IITs eoly have 
associated an SCIST member In their Departmental Promotion Committee! 
Board. The MlDlItry, however, have stated that neceuary Instrudionl are 
being Issued that an SC/ST member should be invariably be associated In 
sucb Committees. The Committee feel tbat sucb instructions should have 
been issued by the Ministry much earUer. The Committee, therefore, desire 
tbat In future an SCIST member .hould alway. be auoclated with all 
Departmental Promotion CommltteeslBoards of aU the IlTs. 



(i) Staff Strength 

CHAPTER 0 
RESERVATION IN SERVICES 

(A) lIT DELHI 

2.1 As regards the staff strength of lIT Delhi as on 1·1·95 the following 
statement was furnished to the Committee: 

Croap T .... SC '" ST '" 
A 47 06 12.70 01 2.12 

B JOO 19 6.30 01 0.30 

C 901 157 17.40 02 0.20 

D 664 249 37 . .50 02 0.30 

2.2 On being asked what steps were being talten to overcome the 
shortfalls, the Ministry in their post evidence reply stated that wherever 
SC/ST vacancies had been advertised earlier and not fiiled. these are 
carried forward and fresh advertisement is made 85 per rules. To attract 
suitable ST candidates. besides giving advertisement in leading national 
dailies all over the country. these are also published in the vernacular 
newspaper. where ST candidates are likely to be available. 

2.3 The Committee note with concern that there is shortfall of SC 
candidates in lIT Delhi in Group A and B posts and that of ST I.:andidates 
in all the groups of posts. The Committee feel that no serious efforts have 
been made by the authority to overcome the shortfall, particularly in case 
of STs. The Committee recommend that sinl.:ere efforts should be made by 
the authority of overcome the shortfall of SC in Group A and B category 
and that of STs in Group A. B. C and D categories at the earliest. 

(ii) Recruitment 
2.4 The Committee were informed that reservation policy in favour of 

SCs and STs is being followed in IITs since 1974. In lIT Delhi 15% 
reservation for SCs and 7.5% reservation for STs is followed. 

2.5 As regards the position regarding recruitment from 1993 to 1995 in 
lIT Delhi. the Committee were furnished the following statement: 

Year 

1993 

1994 

1995 

No. or polls 
advertised 

sc ST 

21 18 

19 11 

09 OS 

No. or 
appllcatlonl 

rKd. 

SC ST 

674 121 

700 125 

200 

6 

No. or No. or No. or 
c:andlcllites c:.ndldates candidates 

called attended .lKted 

sc ST sc ST SC ST 

247 78 139 56 08 OS 

225 57 91 32 07 05 

70 37 02 00 
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2.6 When asked whether the authorities had taken initiative to select the 
best from amongst the rejected candidates who fulfilled the required 
qualifications and later on to put them under in service training to make 
them suitable for the job, the Ministry in a post evidence reply stated as 
under: 

"It is admitted tbat no initiative bad been taken by the Institute in this 
direction. However, aU eligible internal candidates arc given in-house 
training to prepare them for selections prior to the test/interview. lIT. 
Delhi had selected less number of SC/ST candidates as compared to the 
reserved positions because of the non-suitability of candidates even with 
the relaxed standards. However. in reference to the concern expressed by 
the Committee. recruitment drives with more vigour shall henceforth be 
made. concentrating on filling up of reserved vacancies wherever can­
didates with a reasonabie calibre are available. The Institute will now 
select the best available candidates and would provide special training to 
them to enhance their skills which is essential for technical manpower in 
IITs." 

(iii) Special Recruitment 

2.7 It has been observed from the Statement of special recruitment made 
by lIT Delhi, that during 1995, only 2 SCs were selected in Group C 
category. 

2.8 When asked about the reasons for selecting very less number of 
candidates through special recruitment drives the Ministry stated in a post 
evidence reply that all the SC/ST candidates called for interview did not 
turn up. The post advertised include those which require distinct specialisa­
tion. The Selection Committees could not find suitable candidates even 
though some of the posts had been advertised 3 to 4 times. 

2.9 As regards the steps taken to clear the backlog thc Ministry stated 
that not all backlog vacancies have been filled up. However, sincere efforts 
will be made through special recruitment drives to clear the backlog 
vacancies as per the needs of the institute. 

1.10 The Committee are dismayed to note that in liT Delhi in Group A 
category the percentale of SC is 1l.70 and In Group B category is 6.30 and 
the percenta,e of ST In all cateprles is negligible; i.e. 1.11 In Group A, .30 
in Group B, .20 in Group C and .30 In Group D. Though the University Is 
followlnl 15% reservation for SCI and 7.5% for STI yet the backlog 
vacancies have not been nUed up, insplte of'special recruitment drive. The 
Committee also note that iD Group C category out of 674 SC, candidates 
applied iD 1993 only 247 candidates called for test and out of 139 candidates 
attended only 8 were finaUy selected. During 1994 out of 700 candidates 
applied 125 were called for appearing test out of which 91 candidateli 
actually attended and only 07 were no.lly selected. During 1995 also out or 
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200 candidates applied only 70 caodldates wen called for tnt. aad out or 
tbem 37 candidates appeared and only 1 were llaalJy .Iected. The position 
In respect of STI II wone tban SCI. Keeplna In Yin' the "rp number or 
rejection or SCIST and avallabWty of ..... nlllllbel" or resened vacancies, 
tbe Committee reCommend tbat the •• tIIorItJes Ibould .Ied the belt 
available rejected candidates wbo are fulmUaa the required quallflcatlonl 
and experleace aad they may be .. vea special tnlnlnl to lDcreue their 1kD1. 
The Committee allo recommead that the authorities or lIT DeIhl, sbould 
make sincere and concerted errortl to wipe out the baddoa of resened poIb 
by resortlDI to Spedal Recruitment DrIve. 

B. DT KANPUR 
(i) Staff Strength 

2.11 The Statement of staff strength and shortfalls of SCS and STs in 
lIT Kanpur is as under: 

Date Cate· Total No. Number of Percenta. Shortf.1I Percenta. of 

IOFJ of employees Shontalll 
of 
poIts 

SC ST SC ST SC ST SC ST 

01.10.93 A 079+274· OS 01 06.32 1.26 08.1 04.9 10.34 6.24 
B 273 08 02.93 37.5 20.4 13.73 7.SO 
C 738 86 04 11.65 0.54 68.9 07.3 09.35 0.46 
0 559+ 117·· 98 17.53 19.3 OS.S 03.47 7.SO 

25.03.94 A 089+300· OS 02 OS.61 2.24 09.8 04.6 11.OS 5.26 
B 274 08 02.91 37.6 20.5 13.75 7.SO 
C 753 89 04 11.81 0.53 69.1 03.5 09.19 0.44 
0 554+126·· 102 18.41 14.3 OS.S 02.59 1.00 

31.01.95 A 091 +297· OS 02 OS.49 2.19 10.1 04.6 11.17 5.31 
B 263 08 03.04 35.8 19.7 13.62 7.SO 
C 704 90 04 12.70 0.56 57.8 07.0 08.22 0.44 
0 567+ 121·· 99 17.46 20.0 OS.6 03.54 1.00 

• Exempted from the purview of reservation . 
.. Not counted towards SCIST ItrenJlh. 

2.12 It is observed that there had been a continuous shortfall of SCS and 
STs in all categories of posts. 

2.13 When asked about the reasons for the continuous sbortfan of SCS 
and STs it was stated in the post evidence reply that it wu due to heavy 
retirement includin, those of SCIST. Further. there is a reduction· of 
S.ClST category employees u they He Ieavin, the institute service for 
better prospects. 

(ii) Recruitment 
2.14 As per the statement provided to the Committee re,ardina 

recruitment made during 1992. 93 and 94 in lIT Kanpur. it wu observed 
that in 1992 out of 5 posts reserved for sea in Group C catelory. one 
person only was selected despite tbe fact that 209 candidates had applied 
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for the same. During 1993 also no post in Group C was reserved for SC. 
Even in case of other categories also tbe number of posts reserved for SC 
and STs were very negligible. During the year 1993 and 1994 no post in 
any category has been carried forward. 

2.15 On being asked what are the reasons for recruiting very less 
number of SC and ST candidates in various category of posts. the Ministry 
replied in a post-evidence note that it is correct that a large number of 
applications were received in 1992. However. they were mainly against two 
particular posts. viz. Senior Lab Assistant (Chemistry) and Mechanic 
(Electrical Maintenance) for which excessively large number of applications 
were received also for unreserved vacancies. Also. each post called for a 
different set of qualifications and experience and thus applications for 
various posts were not interchangeable. Large number of SCIST can­
didates did not fulfil the relaxed eligibility criteria or did not possess 
experience relevant to the needs of & particular post. However. through 
concerted efforts all the eight reserved posts for the years 1992 to 1994 
havc been filled up. 

(iii) Special Recruitment 

2.16 From the statement of Special Recruitment made in lIT Kanpur 
during 1992. 1993 and 1994 it was "bserved that in 1992 only one SCIST 
candidate each in Group B and Group C category was selected; in 1993 
also one candidate in Group A and two candidates in Group C category 
were selected. In 1994 nobody was selected. On being asked what were the 
reasons for taking very less number of candidates in Special Recruitment 
Drives despite the fact that large number of posts are being carried 
forward for years together. the Ministry stated in the post evidence reply 
that the reasons for recruitment of less number of candidates were (i) lack 
of requisite qualifications and experience; (ii) poor turn out for interview; 
(iii) Non-suitability of candidates; and (iv) those selected did not join. 

1.17 Tbe Committee are distressed to note that there has been a 
continuous shortfaU of SC and ST ltall' In aU cateaorles of posts In liT 
Kanpur. The reasons for the continuous shortfaU Is stated to be the heavy 
retirement of Sc/sT employees and reluctance of Sc/sT candidates to join 
the Institute. The Committee also distressed to note that In the ,ear 1992 
out of 5 posts merved for SC In Group C catecory only one person "a. 
selected despite the fact that 109 candidates bad appUed for the same. 
Durina 1993 also DO post In Group C was reserved for SCs. Even In cue of 
othel' catecoriel .lso the number 01 posts reserved for SCI and ST. Wel'e 

necU&lble. The Committees feel that the coaUnuoUi lborfall of SCI and STs 
la aU cateprles 01 posts II due 10 the fact that very lesl Dumber of reserved 
vacancies are nUed up. Instead 01 deartnc the earlier backloc the .utborlty 
have failed In ftI1lnl up even the current reserved vacancies. The Committee 
.re DOt convinced with the ........ nt 01 the Iaslltute that SClST candidates 
are nol fulnJlinl the relaxed eIl&IbUlty criteria. The Committee are unhap". 
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to observe that f!vea lD Special Recruitment Drive very leu number of 
SCJST candidates were selected. The Committee recommead lUt serious 
aad sincere efforts should be made to ml up the relerved vacaaclet thro .... 
repeated Spedal Recruitmeat Drives. 

C. DT KHARAGPUR 

(j) Staff Strength-

2.18 As on 11111995 the staff strength of liT Kharagpur, was as under: 

Date Categor) 
of 
Posts 

2 

As on Faculty 
1.1.1995 Group-A 

Group-B 
Group-C 
Group-D 

Total No. 
of em· 
ployees 

3 

463 
61 

126 
822 
SOl 

Number 
of 

SC ST 

4 5 

1 
4 
9 5 

94 22 
122 30 

PercentIle ShortflU 'I. of abort-
fIll 

SC ST SC ST SC ST 

6 .., 8 9 10 11 

7% 5 4 8% 7.5% 
7% 40/. 10 5 8% 3.5% 

11% 3% 29 44 4% 4.5% 
24% 6% 7 I.S% 

2.19 From the statement of staff strength it is observed that the 
percentage of shortfall of SC and ST staff in group A is 8-7.5 in Group B 
8-3.5 and Group C 4-4.5 respectively. 

2.20 When the Committee desired to know the steps taken/proposed to 
bc taken to overcome the shortfall of SCs and STs in all categories of posts 
in the Ministry in a post evidence reply stated that to overcome the 
shortfall of SCs and STs in all categories of posts in lIT, Kharagpur, 
various steps have been taken by the Institute which include relaxation of 
selection criteria/experience/age limit. The Institute also resorts to special 
recruitment drives and make advertisement in Employment News, Univer­
sity News and provide information to offices of the Depressed Class 
Leagues. 

(ii) Recruitment 

2.21 As per the statement of recruitments made in liT Kharagpur 
furnished to the Committee it is observed that during 1993 in Group A 
Categories of 7 posts reserved for SC and 3 posrs for STs t only 1 SC wu 
sCjlected and nobody from ST category was selected. In Group B the posts 
reserved for SCs and STs were 9 and 4 respectively out of which only 1 ST 
pOSI was filled up and no post of SC ca~gory was filled. Similarly in 
Group C category out of 17 posts for SCS and 20 posts for STs reserved 
during 1993 no post was filled up. The position in 1994 was also Dot better. 
In Group A, out of 6 SCs posts 1 post only was filled up and in Group C 
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out of 14 SC posts 2 posts only were filled up. Out of the 16 reserved posts 
for ST in Group C no post was filled up. In Group B. no SCIST post was 
filled up tboup the reserved vacancies for SC and ST in that category 
were 8 and 3 respectively. It was also stated that during 1993 in Group A. 
2 ST vacancies lapsed and in Group B. 1 SC vacancy was lapsed and in 
Group C catelories. 4 SC and 4 ST vacancies were lapsed. 

2.22 The Committee desired to know the reasons for not filling up all 
the reserved posts in all categories during 1993 and 1994 and also the 
reasons as to why reserved posts were allowed to be lapsed and the steps 
taken to fill up these posts before allowing them to be lapsed. The 
Ministry in a post evidence reply stated that the Institute adopted 
somewhat touper selection criteria in the quest for selecting meritorious 
candidates from SCslSTs especially for positions requiring support to the 
teaching and research activities. This resulted in non-selection of adequate 
number of SCIST candidates which were, however, carried forward and 
re-advertised subsequently. The overall reduction in staff also occurred 
because of the 10% cut in staff position in view of the economy 
instructions of the Government of India. There is a significant number of 
vacancies and a massive recruitment drive has been UIldertaken since 1995. 

(iii) Special Recruitment 

2.23 As per the statement furnished to the Committee regarding special 
recruitments made during 1992. 1993 and 1994 in lIT Kharagpur it is 
observed that during 1992 one candidate in Group B from .ST category and 
in Group Cone ST and 3 SC candidates were selected. During 1994. 2 
candidates from SC and one candidate from ST was selected in Group C 
category. During 1993 no special recruitment was conducted. When the 
Committee de.sired to know the reasons for selecting very less number of 
Sc/sT candidates through special Recruitment Drives despite the fact that 
very large number of posts are being carried forward every year and the 
steps are being taken to overcome the backlog of reserved vacancies the 
Ministry stated in a post evidence rcply that '"it is a fact that liT. 
Kharagpur had selected less number of SCiST candidates through special 
recruitment drives because of the non suitability of candidates even with 
the relaxed standards. However. in responsc to the conccrn expressed by 
the committee recruitment drives with more vigour shall henceforth be 
made, concentrating on filling up reserved vacancies wherever candidates 
with a reasonable calibre are available. The Institute will select the best 
available candidates and would provide special training to them to enhance 
their skill which is essential for technical manpower in IITs. 

l.l4 The Committee note that the percentqe of shortfaU of SCIST starr 
In cateaories A wa. 8 Ie 7.5, B, 8 and 3.5 and Group C 4 and 4.5 
respectively. The Committee also note that the steps taken to overcome the 

41651 LSI F-J.A 
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shortfall are stated to be relautlon In selection to criteria, experience, aae 
and resorUna to special recruitment drives etc. The Committee note tbat 
durina the year 1993 In' Group A catecorles out of 7 reserved for SC and 
3 posts reserved for STs only 1 SC was selected and nobody from ST was 
selected. In Group B also only one post from ST cate&ory was nued up and 
In Group C cateaory no SCIST poIt was flDed up .Itho ..... 17 posts lor SCs' 
and 20 posts lor ST were reterved from them. The Committee h.s taken • 
very serious note of the fact tbat durlna 1993 In Group A 1 ST v.c.ncles, In 
Group B 1 SC v.c.ncy and In Group C 4 SC and 4 ST v.c.ncles were 
I.psed. The Committee are surprised to ftnd th.t even In special recruit­
ment drives very less number 01 reserved v.cancles were nned up. The 
Committee, therelore stronlly recommend th.t the reserved vacandes 
should be ruled up urgently by resorting to repeated sped.1 recruitment 
drives .nd whenever necessary by livlna further rel.x.tlons. The Commit­
tee lurther recommend that whenever candid.tes wltb re.son.ble c.libre 
.re avanable the authority should selec:t the best .vallable candidates and 
they should be provided with special training to enhance their skill. The 
Committee also recommend tbat In luture no v.cancles reterved for SCIST 
should be allowed to be lapsed. 

D. lIT CHENNAI 

(i) Staff Strength 
2.25 As regards the staff strength and shortfall of SCIST staff in lIT, 

Chennai as on 1.1.95 the Committee were furnished the following 
statement: 

1.1.95 1.1.95 
Shortfall 

Staff in SC ST SC ST 
position 

Faculty 384 2 2 
Group A 62 10 1 3 
Group B 293 22 3 1 
Group C 1058 259 8 2 2 
Group D 248 85 9 1 

Total 2045 378 23 2 7 

2.26 It is observed' from the statement that the shortfall of staff during 
1995 in lIT Chennai was in Group A, 3 for ST, in Group B 1 for ST, in 
Group C 2 each for SC and ST and in Group D 1 for ST respectively. 

(ii) Recruitment 
2.27 As per the statement of recruitments made by lIT Chennai it is 

observed that from October, 1994 the figure regarding recruitments made 
has not been furnished to tbe Committee, it has also been observed that, 

4165/LS/F-3-8 
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as per tbe advertisement No. 11TMIRI21194 out of the two posta of Mali 
reserved for ST, only one was filled up despite tbe fact tbat " applications 
were received from ST candidates. Similarly as per advertisement No. 
11TMIRI6l.194 for tbe posts of Superintendent one post was reserved for 
ST and nobody from tbat category wu selected altbougb 3 applications 
were received. 

2.28 As per the statement of special recruitment made by lIT Madras it 
is observed tbat during 1994 one post eacb for SC and ST was filled up in 
Group A and in Group B one posta for SC was filled up in Group C 3 for 
SC and 1 for ST were filled up. 

1.19 The Committee note that darlaal995 the shortfall of SOST stair lD 
lIT Cben .... w .. lD Group A 3 ST, In Group B 1 ST, In Group C 1 eacb 
lor SC and ST and lD Group D 1ST. The Committee are u~appy to note 
that no sincere efforts have not been made by the authorities or lIT Cbena 
to fill up the reserved vacancies. Even lor the post of 'Mall' out 011 posts 
reserved during 1994 only one post was nlled up although " applications 
were received. Simnarly lor the post or Superlnteadent one post was 
reserved ror ST and nobody from that catecor>' WII selected although 
3 appHcations were received. In the special recruitment conducted In the 
year 1994 very leu number 01 candidates were selected i.e. In Group A I 
post eacb lor SC and ST, In Group B one poIt lor SO and In Group C 3 lor 
SC and 1 lor ST were ruled. Thus tbe backJoa vacancies 01 SCI and STs 
bave not been ruled up. The Committee view this situation seriously. The 
Committee, therelore, recommend that sincere and serious efforts should be 
made by the authority to nil up the backlog vacancies through special 
recruitment drives within a period 01 Ilx montbs and tbe Committee may be 
Inlormed 01 the same. 
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2.31 It is observocl from the statement that the perce •• of IbortfaII of 
SC and ST in Group, A, B and C WIS 

7.5%-7.5%, 8%-7.5%, 2.8%-7.1% in 1994 

6.9%-7.5%, 8%-7.5%, 3%-7.1% in 1995 and 

8.2%-7.5%, 8.6%-7.5%, 1.8%-7% in 1996 

2.32 Thus, the shortfall in respect of all category of posts hu either 
remained the same or increased. 

(ii) Specild Drive lor Recruitment of Scltedukd C.MlTribeCtmdldMa 

2.33 The following posts have been filled up by the candidates beJoaaiq 
to Scheduled Caste (SC) and Scheduled Tribe (ST) by lIT MUIIlbai. 

Sr. Name of Post Number of Payscale Vacancies 
No. Rs. filled up 

SC ST Total 

1. Sr. Technical Asstt. 2000-60-2300-EB· 75-3200 3 I 4 
2. Accountant -do- l 1 
3. Sr. Auditor ·do- 1 1 
4. Superintendent ·do· 2 2 
5. Technical Asstt. 1400-4O·1600-S0-2300·EB· 3 3 

60-2600 
6. Assn. Foreman ·do· 1 1 
7. Assistant -do- 2 2 
8. Draughtsman Gr. II 1400-40-1800-EB· 50-2300 1 1 
9. Nurse (Female) ·do· I 1 
10. Sr. Laboratory Assn. 1320-30-1560-EB-40-204O I 1 
11. Sr. Mechanic ·do- 5 2 7 
12. Sr. Punch Card Operator ·do- 1 1 
13. Storekeeper 1200-30-1560-EB-40-204O 1 1 2 
14. Upper Division Clerk -do- S 2 7 
15. Jr. Laboratory Autt. 975-25-1150-EB-30-1s..o 1 1 
16. Jr. Mechanic -do- l I 2 
17. Security Inspector 950-20-1150-EB-25-1500 1 I 2 
18. Helper Gr. I 800-15-1010-EB-20-115O 1 1 

(Mechanic Or. Con) 
19. Daftary Gr. I 775-12-955-EB-I4-1025 1 1 
20. Attendant Or . (Mate ) -do- l 1 
21. Attendant 750-12-87O-EB-I4-94O 1 1 

Total 35 8 43 
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1.34 The Committee are perturbed to Dote that there bas been bllle 
IhortfaU of SC and ST Itarr In aU cateaorles or posts In lIT Mumbal for the 
yean 1994. 1995 and 1996. The shortfall of SCI and ST. In Group A wa. 
8.1% and 7.S% In Group B 8.6% and 7.S% and In Group C 1.8% and 7% 
durlnl the year ..J.996. the Committee allO Dote with concern that In the 
lpedal recruitment conducted by the authority adequate number of relerYed 
vacancies have Dot been nUed up. Particularly In ST catqorlel very few 
seats have been nued up. The Committee. therefore. recommend that the 
IhortfaU of SC and STI posts Ihould be removed ul'lently. The Committee 
desire that In order to rul up the reserved vacandes the authority should 

\ 

resort to special recruitment drives besides pvlnl some concession/relaxa-
tion to the SCIST candidates. The Committee also desire that the reserved 
vacancies should be advertlsed properly not only throup Dally Newspapen 
but also tbroulh AIR and Doordanhan 10 that more and more ellpble SCI 
ST CIUldldates could be attnc:ted more for the same. 



CHAPTER DI 

Reservation in Admissions 

3.1 It has been stated that admissions, in IITs are made on the basis of 
All India Examination. lIT obseJVe the instructions and guidelines issued 
by the Ministry of Human Resource Development in respect of SCIST 
from time to time. As per Government Rules, 15% seats are reseJVed for 
SCs and 7\% for ST candidates. Candidates are admitted through lEE 
(Joint Entrance Examination) for B. Tech., 5 yr. Integrated M.Sc. and 
M.Tech. Programmes, under relaxed qualifying norms. Admission to 2 Yr. 
M.Sc. Programme and other postgraduate programmes, the same norms 
are followed. 

3.2 SCIST students arc also paid single Second Class Rail Fare by the 
shortest route at the time of attending counselling and after joining the 
Institute. The admitted SCIST candidates are also exempted from the 
payment of tuition fees and the students studying in the B.Tech., 5 yrs. 
Int.M.Sc. upto 3rd year of 5 year Int. M.Tech. Programme are eligible for 
free messing (only Basic Menu) and Pocket Allowance of Rs. 701- p.m. 
Rent free hostel accommodation or Merit-cum-means scholarship of 
Rs. 3001. p.m. provided their parental income is within the prescribed 
limit. 

3.3 It was also stated that the Institutes have appointed a separate 
Faculty Advisor specially to look after the academic progress of SCIST 
students. They are allowed to take less course work in each semester so 
that they may show better performance. The special facilities are also 
provided for procuring books from the Library. 

3.4 If the number of students who qualify for direct admission to the 
UG programme after lEE is less than the number of reserved seats 
available, the remaining seats are filled by admission to one-year preparat­
ory course. Those who successfully complete the Preparatory Course are 
offered admission to first year of Undergraduate Programmes without 
preparing for lEE once again in the following year. 

3.5 The GATE is conducted by the IITs/Il~c., by rotation on bah.1f of 
the Ministry of Human Resource Development. Admission to M.Tech. 
Programme is made' by taking into consideration the GAm score and 
performance in the Testllnterview. Admission to M.Des. Programme in 
Industrial Design is made by taking into consideration the Common 
Entrance Examination in Design (CEED) score and performance in Test! 
Interview. Relaxation in CGPA upto 6.25 or in marks upto 55% in the 
eligibility criteria is allowed to Sc/sT candidates fOT admission as 
sponsoredlpart-time scholars, 15% seats are reserved for SCS and 7.5% for 
STs candidates in all the programmes. A scheme for the award of 
teaching/research assistantship for providing financial assistance to the 
students exists. 

17 
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3.6 On being asked whether any test is held before the admission it was 
stated that tests are held for admission, Undergraduate admissions are held 
through the Joint Entrance Examination of all the IITs. Concessions to SO' 
ST students are provided. 

3.7 Asked to state what procedure followed to fill the reserved seats if 
adequate number of SC / ST students are available for admission to 
technical courses it was replied that SC / ST candidates who do not qualify 
to get admission to the undergraduate courses based on their performance 
in JEE are offered admission to a Preparatory Course for one year subject 
to availability of seats and candidates satisfying minimum norms. All those 
who successfully complete the Preparatory Course are offered admission to 
the first year of undergraduate course in the next session against the 
unfilled seats of the previous year without going through the JEE again. 
For post graduate courses. an interview and written test is held. 

3.8 When asked to state whether therc is any scholarship scheme for 
SCIST students studying in IITs and the details thereof. it was stated that 
the SCIST students who were not in receipt of scholarships from any other 
source including the State Governments or Directorate of Harijan and 
Social Welfare were offered the Institute Scholarship of Rs. 3001- p.m. 
with the freeship benefit provided thc income of their parent docs not 
exceed Rs. 25,0001- p.a. The SCIST students who were eligible but were 
in receipt of Post Matric scholarship from elsewhere were given free basic 
mess plus pocket allowance of Rs. 701- p.m. provided the income of their 
parents does not exceed Rs. 24.0001- p.a. 

3.9 It was stated that there is no specific grant earmarked for the 
utilisation of SCIST students based on the requirement funds are allotted 
to disburse scholarship and to meet other expenditure related to SOST 
students. 

(ii) Concessions in Admission 

3.10 The Committee were informed that the concessions given to SCIST 
students were as under: 

BefoH Admlulon 

3.11 As per the Government of India orders. 22.5% of the seats are 
reserved for SCIST students in the Undergraduate Programme. The upper 
age limit is relulble upto 5 years and concession exists in cost of 
application form and registration fee. These students are admitted through 
the Joint Entrance Examination (JEE) with a relaxed criteria. They 
tequire Oldy 60% of the marks obtained by the last students of the ,eneral 
category who qualified in JEE. Durin, counselling prior to admission the 
Advisor explains to each student the requirements of different branches. 
This helps the students in choosing suitable branches. SCIST candidates 
called for counselling are paid single second class rail fare from their place 
of normal residence of lIT and back. by the shortest route. 
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After Adm ..... 

3.12 (i) SCIST students arc paid single second class rail fare by the 
shortest route from their place of normal residence to the 
Institute to which they have been admitted; 

(ii) Tuition fcc is waived of for the SC / ST students; 

(iii) Free lodging and messing (basic menu) and pocket allowance 
of Rs. 701- p.m. arc provided subject to the parental income 
of Rs. 24,OOQI. per annum; 

(iv) An SC / ST Advisor is designated to look after the interests 
of SC / ST students; 

(v) In the matter of getting placements wherever possible the 
institutes are requested to conduct separate interviews for SC / 
ST students. 

3.13 The Committee desired to know the procedure followed for 
dereservation of seats in IITs'. In reply it was stated that presently. seats 
reserved for admission of SC/ST are not dereserved. However, in case of 
some IITs, in the Post-Graduate programmes, the rule provides that the 
unfilled seats earmarked for ST category can be filled with SC candidates 
and vice versa. 

3.14 On being asked wh,!lt are the reasons for not maintaining uniformity 
in exchanging seats between SCs and STs by all IITs, it was stated that 
necessary steps would be taken to evolve a uniform policy in exchanging 
scats betwetn SCa and STs by all IITs. 

3.15 TIle COIIUIIIttee DOte that admlulon In lIT. are baed on AU India 
Ex_lInadoa. The Committee aIIo note that 15% MIl" are reserved for SCI 
..... 7.S% are I'eIeII nd for ST. Ia admlalon. The Commltlft aIIo note that 
various c:oaeeaIou are lI.eD to SC / ST Itudea... Admluloa tor under· 
.... d .. te CIHrIeI are ........... b the Jolnt Eatnnce Examination ot aU 
lIT.. It the ..as are not ftIIecl. nftIdent numher 01 candlclalel are offered 
......... to a ......... tory proaraaame to prepare them for lIT edacat". 
TIle C_-"_ .... DOte that die IUCCftlfuI candldalel who c:ompleted the 
............ are directly .. ven admluloa. For poIl ........ te admJnloas. an 
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Interview and written test Is held. The Committee feel that keeplna In view 
the sbortfall of SC / ST students In under-Iraduate and post-araduate 
counes lOme furtber relaxation In quaUryinl marks may be liven to SC / 
ST studenu so that tbelr Intake could further recommend that an the SC / 
ST students who have not quallned In the Joint Entrance Examination 

should be allowed for admission to the preparatory proaramme and the best 
amonl them should be admitted In the under-Iraduate coune alalnst the 
reserved vacancies. 

3.16 The Committee further recommend that separate entrance examina­
tion should be conducted ror Scheduied Caste and Scheduled Tribe 
candidates and talented amonl them should be picked up and liven special 
coachlnc / tralnlnl to brinl them upto the mark ror the course. 

3.17 The Committee note that the SC I ST students who are not In receipt 
of scholarships rrom any other source including the State Governments or 
Directorate or HarlJan and Social Welfare were offered the Institute 
Scholarship or Rs. 300'- p.m. The Committee feel that conslderlna the price 
hike Rs. 300'- Is not at ali sufllc:lent. They, therefore, strongly recommend 
that the scholarship (includlnl Post Matric Scholarship) should be increased 
suitably to meet the requirement or students. The Committee also recom­
mend that in view of the price Index the Income limit or parents of SC I ST 
students ror Ilvlnl scholarship and other nnanclal benents should also be 
Increased suitably. 

3.18 The Committee also note that there 15 no speclftc lrant earmarked 
ror the utilisation or SC I ST students. Based on the requirement, funds are 
aUotted to disburse scholarship and to meet other expenditure related to SCI 
ST students. The Committee recommend that a dennite and nxed amount 
hased on the budaet estimate towards the disbursement of scholarship and 
other expenditure or SC / ST students, should be earmarked In the annual 
budlet or the Institutes (IITs) and the amount should be used strictly for the 
purpose for whleh it has been earmarked. 

3.19 The Committee note that seats reserved for admission of SC 1ST 
students are not dereserved. The Committee also note that in case or some 

.llTs, In the post-araduate prOiramme, the rule provides that the unnlled 
seats earmarked ror ST catepry can be nUed with SC candidates and vice­
versa. The Committee, thererore, recommend that a unirorm policy 
reaardlna exchaaatni of seats between SCs and STs be framed and carried 
out by aU the IlTs and In this reaard necessary Instructions should be Issued 
by the Ministry .. assured by them. 
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3.21 It is observed from the above statement that very less number of 
SC and ST students have been admitted in under-graduate courses. Even 
in the Postgraduate and Ph.D. courses the number of scs and STs 
admitted were far below than the seats reserved for them. 

3.22 Asked to state the reasons for admitting very less number of SCI 
ST candidates in under-graduate courses and whether concession/relaxa­

tion were given to the SC I ST candidates. In reply it was stated that the 
selection of students to the undergraduate programmes in the IITs is made 
through the Joint Entrance Examination (JEE). The SC/ST students are 
admitted with duly relaxed criteria. All those SC I ST students who fulfill 
relaxed criteria are admitted to IITs. It is a fact that the number of 
students admitted on the basis of their performance in lEE are less as 
compared to the number of seats reserved for them despite all relaxation 
and concession given to them. The main reason for the students not 
performing upto the mark could be attributed to the socio-economic 
background and inadequate preparation for lEE. 

3.23 The Committee desired to know whether any pre-admission 
coaching is given to the SC I ST candidates. the Ministry stated that at 
present thcrc is no mechanism in the Institute to provide preadmission 
coaching to any candidate including SC I ST candidates. except for the 
special Preparatory Course. 

3.24 The Committee note that In liT Deihl very less number of SC 1ST 
students have been admitted In all courses. The main reason for the 
students not performin& up to the mark were stated to be attributed to the 
soci~conomic background and Inadequate preparation for J.E.E. The 
Committee feel that considuin& the socio-economlc back"round of SC 1ST 
students they should be elven some further concession I relaxation. If the 
shortfall continues to ~ there, the SC / ST students should be selected 
through a separate entrance examination and those students who could not 

• be selected should be admitted to the preparatory courses. For the poIt 
lraduation counes no cut orr point should be kept ror the SC / ST studenu 
in the entrance examination. The Committee abo recommend that the best 
amon" those candidates who fulnll the minimum e1l&lblllty criteria be 
picked up for admission so that the shortfaU can be overcome. 
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3.26 From the above statement, it is observed that the reserved quota 
has not been fulfilled for the lut three years. During the year 1994-95 for 
the course B.Tech/M.Sc(lnt.), the reserved seats for SCI and STs were S3 
and 26 while those of selected only 19 and 3 for SCS and ·STs respectively 
during that period for the M.Tech. Course. The reserved seats for SCslSTs 
were 45 and 23, while 14 SC students were selected and nobody from ST 
category was selected during that year. During 1994-95 thougb 19 seats for 
SC and 10 seats for STs were reserved for Ph.D. course but nobody was 
selected during tbat year. 

3.27 The Committee desired to know the reasons for the poor selection 
of SCIST candidates for admission. In reply it was stated that selection of 
students to the under-graduate programmes in the IlTs is made through 
the Joint Entrance Examination (JEE). The Sc/sT students are admitted 
with duly relaxed criteria. All those Sc/sT students who fulfill the relaxed 
criteria are admitted to IlTs. It is a fact that the number of students 
admitted on the basis of their performance in JEE are less as compared to 
the number of seats reserved for them. despite all relaxation and 
concession given to them. The main reason for the students not performing 
up to the mark could be attributed to the socio-economic background and 
inadequate preparation for JEE. On being asked how many candidates 
from SCIST categories have been selected for preparatory courses during 
1994-95 it was replied that, in 1994-95. 21 students were admitted for 
preparatory course. 

3.28 The Committee note that tbe reserved quota for admission has not 
been fulfilled from the year 1992·93 to 1994-95. The Committee also note 
that during the year 1994·95 for the course B. TechIMSc. (Int.) the 
reserved seats for SCs and STs were 53 and 26 while those selected were 19 
and 3 for SCs and STs respectively. Tbe Committee are distressed to note 
that duriox 1994·95 only 11 students were admitted for preparatory course 
whereas tbe shortfall of SCIST students were SO (27 SC and 13 ST). The 
Committee recommend that aOout ell'orts sbould be made to no up tbe 
shortfall of SCIST students In admission to aU courses. The Committee also 
recommend tbat eft'orts sbould be made to admit sumc:lent number of SCI 
ST students for the preparatory course so that the shortfall can be 
overcome. 
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C. Ill' KHARAGPUR 

3.29 The statement of admission made in lIT Kharagpur during the year 
1992-93, 1993-94 and 1994:-95 is u under: 

Coune Total No. of No. of CandiclMea 
fresh _II Ipplie d ICIecIed 

admissions reserved 

SC ST SC ST SC ST 

2 3 4 5 6 7 8 

Graduatioa 

1992-93 474 24 2 23 2 
1993-94 477 36 1 15 1 
1994-95 527 28 3 28 3 

POII·Graduation 
1992·93 361 54 27 20 5 
1993·94 400 60 30 53 2 
1994-95 450 67 33 54 7 

3.30 It is observed from the above statement that in post-graduation 
courses during 1992-93. the seats reserved for SCs and STs were 54 and 27 
while the number of selected candidates are 20 and 5 for SCIST categories 
respectively. During 1993-94 out of 60 and 30 seats reserved for SCs and 
STs 53 from SC and 2 from ST categories were admitted. During 1994-95 
out of 67 seats reserved for SC and 33 for ST the selected candidates were 
54 from SC and 7 from ST categories. 

3.31 The Committee wanted to know the reasons for selection of less 
number of ST candidates during all the years. In their reply the Ministry 
stated in a post evidence information that as per the Government of India 
norms 15% and 7.5% reservation for SC and ST respectively have always 
been maintained and a large number of offers have been made as is 
evident from the Table given below: 

Year 

1992-93 
1993-94 
1994-95 

Total No. of seats 
No. reserved for 

Admitted 
SC ST 

361 5'- 27 
400 60 30 
4SO 67 33 

No. of Offers No. of 
made candidates joined 

SC ST SC ST 

62 17 20 OS 
96 11 53 02 

106 17 54 07 
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3.32 The reasons for the seats· not setting filled, students not joining 
after the offer is made and dropping out are as under:-

(i) Most of the graduate engineers in the SCIST category get attractive 
jobs after their graduation, thus the availability of candidates for 
doing postgraduate degrees is very small; 

(ii) There are many institutions/colleges offering postgraduate courses of 
their choice (e.g. Computer Science, Electronics Communication., 
Mechanical Engineering etc.). Since 150/0 and 7.5% reservations for 
seats is made in all the specialisation of study, many seats in the 
branches other than these remain unfilled although offers are made. 

3.33 On being asked the number of ST candidates taken for preparatory 
course, in reply the Ministry furnished the following statement:-

The number of ST candidates admitted for preparatory course and 
finally admitted to B.Tech. programme in lIT, Kharagpur are as 
under: 

No. of admission No. of admission 
to preparatory to B.Tech. 

course 

1992·93 03 03 
1993·94 06 06 
1994·95 12 10 

3.34 The Committee note that In case of liT Kharaapur in the post 
"rlldulltion courses during 1992·93 the seats reserved for SCs and STs were 
54 and 27 while the number of selected candidates were 20 and S for SCs 
and STs respectively. The Committee note that durin" the year 1993·94 out 
of 30 seats reserved for ST only 2 students were admitted similarly during 
1994·95 out of 33 seats reserved for ST students in post graduation courses 
only 7 were nlled In. The Committee are distressed to note that very few ST 
candidates i.e. 3 In 1992·93, 6 in 1993-94 and 12 In 1994-95 were admitted 
lor preparatory rounes. The Committee recommend that sincere efforts 
should be made to sell'Ct adequllte number of SCJST students for varioWi 
courses even by providina further relaxations/concessions to them and 
sumclent number of SCIST students should be Ildmitted for the pre .... ra­
tory t'Ourses, in proportionate to their shortfall. 
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3.36 From the above statement it is observed that during the year 

1992-93. 1993-94 and 1994-95 for B. Tech. Course. the scats rescrved for 
SCs and STs were 37-24. for all the years. while those of selected were 

13-1. 15-3. 28-3 for SCs and STs respectively. For the courses M.Sc .• the 
scats reserved for SCs and STs were 12-6 for all the years (1992 to 1995) 
and nobody was selected in these years except 2 SC candidates during the 
year 1994-95. 

3.37 The Committee wanted to know thc reasons for not selecting any 
candidate from SCIST categories during thc year 1993-94 and 1995-96 in 

M.!"" courses. 

3.38 In reply it was stated that the M.Sc. programme in lIT Chennai is 
distinct from Integrated M.Sc. programmes in other IITs for which 
admission is mad~ through lEE. The admission for M.Sc. programme in 

lIT Chennai is made separately through open advertisement and Entrance 
Tests. though relaxation of 5% in the qualifying examination and cut-off 
marks of 60% of the lowest general candidate arc given to SCiST 
candidates. no SCIST candidate could qualify as per the above norms. 

3.39 The Committee note that In case or liT Chennai durlnl the year 
1991·93, 1993-94 and 1994-95 for B. Tech. course the seats re5ened ror SCs 
aDd STs was 37·14 for aU the yean while those or selected were 13·1, 15·3, 
18-3 for SCs and ST. respectively. The Committee note with concern that 
for the course of M.Sc. the seals re5ened ror SCs and STs were 12·6 ror aU 
tbe yean (1991 to 1995) and nobody was selected durln& these yean except 
1 SC candidates durlnl (1994-95). The Committee note that the M.Sc. 
Pl'OInmme of fiT Chennal Is distinct from Intearated M.Sc. prop-ammes In 
other IlTs for whlcb admission Is made throulh JEE. The Committee also 
note that the admission for M.Sc. prOlramme In liT Chennal Is made 
separately throuah open advertisement and entrance test. The Committee 
further note that relaxation of 5% in the qualiryinl examination and cut-ofl' 
..,-ks of 60% of tbe lowesl cenenl candldale are &Iven 10 SCIST 
caDdldates. The Committee recommend that In order to futnlllni the 
sbortfall of SCIST students particularly In M.Sc. course some further 
c-oacesslon should be p¥en 10 them and &epanle examination should be 
conducted for SCIST students. 
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E. DT MUMBAI 

3.40 The statement of admission of candidates to various courses durinJ 
the year 1994-95 in lIT Mumbai was as under: 

Course Total No. of No. of candidates Rejected Shortfall 
fresh seats 

admis- reserved Applied Selected 
sion 

SC ST SC ST SC ST SC ST SC ST 

B. Tech. 408 61 31 702 279 32 ... 878 276 29 27 

M.Sc. 85 13 6 • • 13 06 

Post 422 63 32 • • 22 41 32 
Graduation 

Research 115 17 09 • • 17 09 

(. 0.'1 is not IVllllbIc.) 

3.41 It is observed from the above statement that in the B. Tech. Course 
out of 702 applications received from SC candidates only 32 were admitted 
leaving the shortfall to 29. In case of ST out of 279 applications received 
only 4 ST candidates were admitted leaving the shortfall to 27. In M.Sc. 
Course. Out of 13 seats reserved for SC and 6 scats reserved for ST 
nobody was admitted in that year in both the categories. Similarly in post 
pdualion course also out of 63 seats reserved for SC only 22 were 
admitted leaving the shortfall to 41. In case of ST category out of 32 seats 
reserved nobody was admitted. In research course also out of 17 seats 
reserved for. SC and 9 seats reserved for ST nobody was admitted during 
that year. 

3.42 The CommIttee DOte that III ca. of lIT Mumbal dur .... 1994-95 III 
tile B. Tecla. C ... Ht of 702 appllcatloa, neelV" from SC candldalel _y 32 weft ..... Itted .... tile Ihor1faU was 29. In cae of ST out or 279 
appIIcatloaa nee .... OIIIy 4 ST candidates were admhtH aDd the ,horttaO 
was rt. TIle Coaaadttee are dIstreaed to note tbat III the M.Sc. coune out 
fII 13 _ .. ..-.... for SC .... , .... resened tor ST nobody wa, 
.... tted ....... that year (1",",5). Similarly III poIt .... duatlon coune 
.... _t fII 32 _II ...-.wd for ST DObody w. ad_lttH. TIle Committee 
.... ....., __ that .. ......a c:oane also DObody from SClST 
....., ........... TIle CoaIIDIttee feel dlat .rlOUI aad sIacere etrorts 
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lbould be made to select adequate number or SCIST students and necessary 
eoacesslonl should be ainn to them 10 that the Intake can be more. The 
Committee further recommend that In case any entrance eumlDatlon II 
beld tbe SCIST students should be selected throop separate entrance 
eumlnatlon. 

NEWDEUil; 

December, 1998 
KARIY A MUNDA, 

Chairman, 
Committee on the Welfare of 

Scheduled Castes and Scheduled Tribes. 



APPENDIX 

(Vide para of I.iroduction) 

Summary of conclusions/recommendations contained in the Report 

51. Para No. 
No. 

1 2 

1. 1.9 

2. 1.18 

Summary of ConclusionsIRecommendations 

3 

The Committee note that the six Indian Institutes of 
Technology located at Delhi, Kanpur, Kharagpur, Chen­
nai, Mumbai and Guwahati are autonomous organisations 
functioning within the Institutes of Technology Act, 1961 
as amended by the Institute of Technology Act, 1963 and 
1964. The Committee also note that the affairs of IITs are 
managed by a duly constituted Board of Governors having 
inter-alia four nominees of Council of IITs. The Governing 
Body of lIT, constituted in accordance with Section 11 of 
the Institutes of Technology Act, 1961 does nOI prohibit 
nomination of Sc/sT member in the Governing body of 
IlTs and there were instances when Sc/sT persons were 
appointed on the Board of Governors of some of the IITs. 
The Committee, therefore, recommend that in order to 
protect the interest of Scheduled Castes and Scheduled 
Tribes at least one person from amongst these com­
munities having necessary qualifications should be nomi­
nated as a member in the council of IITs if need be by 
suitably amending the Section 11 of Institute of Technol­
ogy Act, 1961. The Committee also recommend that the 
Board of Governors of each Institute should also include 
at least one person belonging to Scheduled Caste and 
Scheduled Tribe as assured by the representatives or the 
Ministry during evidence and also in the post evidence 
note furnished to the Commi~. 

The Committee note with dismay that there was no 
promotion policy in IITs and the Council of IITs has 
approved the Scheme (for promotion) recently which is in 
tbe process of implementation. The Committee recom­
mend that clear-cut promotion policy should be formulated 
for all IITs and reservation policy for SCs and STs be 
followed in promotions. 

31 



1 2 

3. 1.19 

4. 2.10 

32 

3 

The Committee are perturbed to note that three IlTs only 
have associated an SCIST member in their Departmental 
Promotion CommittccIBoard. The Ministry, however, 
have stated that ncccuary instructions arc being issued 
that an SCIST member should invariably be associated in 
such Committees. The Committee feel that such instruc­
tions should have been issued by the Ministry much 
earlier. The Committee, therefore, desire that in future an 
SCIST member should always be associated with all 
Departmental Promotion CommittecsIBoards of all the 
IlTs. 

The Committee are dismayed to note that in lIT Delhi in 
Group A category the perccntage of SC is 12.70 and in 
Group B category is 6.30 and the percentage of ST in all 
categories is negligible; i.e. 2.12 in Group A, 0.30 in 
Group B, 0.20 in Group C and 0.30 in Group D. Though 
the University is following 15% reservation for SCS and 
7.5% for STs yet the backlog vacancies have not been 
filled up, inspite of special recruitment drive. The Commit­
tee also note that in Group C category out of 674 SC 
candidates applied in 1993 only 247 candidates called for 
test and out of 139 candidates attended only 8 were finally 
selected. During 1994 out of 700 candidates applied 225 
were called for appearing in test out of which 91 can­
didates actually attended and only 07 were finally selected. 
During 1995 also out of 200 candidates applied only 70 
candidates were called for tcst and out of them 37 
candidates appeared and only 2 were finally selected. The 
position in respect of STs is worse than SCs. Keeping in 
view the large number of rejection of SCIST and availabil­
ity of large number of reserved vacancies, the Committee 
recommend that the authorities should select the best 
available rejected candidates who are fulfilling the required 
qualifications and experience and they may be given 
special training to increase their skill. The Committee also 
recommend that the authorities of lIT Delhi, should make 
sincere and conccrted efforts to wipe out the backlog of 
reserved posts by resortina to Special Recruitment Drive. 
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The Committee are distressed to note that there has 
been a continuous shortfall of SC and ST staff in all 
categories of posts in lIT, Kanpur. The reasons for the 
continuous shortfall is stated to be the heavy retirement of 
SCIST employees and reluctance of SCIST candidates to 
join the Institute. The Committee also distressed to note 
that in the year 1992 out of 5 posts reserved for SC in 
Group C category only one person was selected despite the 
fact that 209 candidates had applied for the same. During 
1993 also no post in Group C was reserved for SCs. Even 
in case of other categories also the number of posts 
reserved for SC and STs were negligible. The Committee 
feel that the continuous shortfall of SCs and STs in all 
categories of posts is due to the fact that vcry lcss number 
of reserved vacancies arc filled up. Instead of clearing the 
earlier backlog the authority have failed in filling up even 
the current reserved vacancies. The Committce are not 
convinced with the argument of the Institute that Sc/ST 
candidates are not fulfilling the relaxed eligibility criteria. 
The Committee are unhappy to observe that even in 
Special Recruitment Drive very less number of Sc/sT 
candidates were selected. The Committee recommend that 
serious and sincere efforts should be made to fill up the 
reserved vacancies through repeated Special Recruitment 
Drives. 

The Committee note that the percentage of shortfall of 
Sc/sT staff in categories A was 8 & 7.5 • B. 8 and 3.S and 
Group C 4 and 4.5 respectively. The Committee also note 
that the steps taken to overcome the shortfall are stated to 
be relaxation in selection to criteria. experience. age and 
resorting to Special Recruitment Drives etc. The Commit­
tee note that during the year 1993 in Group A categories 
out of 7 reserved for SC and 3 posts reserved for STs only 
1 SC was selected and nobody from ST was selccted. In 
Group B also only one post from ST category was filled up 
and in Group C category no SCIST post was filled up 
although 17 posts for SCS and 20 posts for ST were 
reserved for them. The Committee has taken a very 
serious note of the fact that during 1993 in Group A 2 ST 
vacancies, in Group B SC vacancy and in Group C 4 SC 
and 4 ST vacancies were lapsed. The· Committee are 
surprised to find that even in special recruitment drives 
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very less number of reserved vacancies were fill up. The 
Committee, therefore, strongly recommend that the 
reserved vacancies should be filled up urgently by resorting 
to repeated special recruitment drives and whenever neces­
sary by giving further relaxations. The Committee further 
recommend that whenever candidates with reasonable 
calibre are available the authority should select the best 
availlible candidates and they should be provided with 
special training to enhance their skill. The Committee also 
recommend that in future no vacancies reserved for SCIST 
should be allowed to be lapsed. 

The Committee note tbat during 1995 the shortfall of SO' 
ST staff in liT Chennai was in Group A 3 ST, in Group B 
1 ST, in Group C 2 each for SC and ST and in Group 0 1 
ST. The Committee are unhappy to note that no sincere 
efforts have not been made by the authorities of lIT 
Chennai to fill up the reserved vacancies. Even for the 
post of 'Mali' out of 2 posts reserved during 1994 only one 
post was filled up although 4 applications were received. 
Similarly for the post of Superintendent one post was 
reserved for ST and nobody from that category was 
selected although 3 applications were received. In the 
special recruitment conducted in the year 1994 very less 
number of candidates were selected i.e. in Group A 1 post 
each for SC and ST, in Group 8 one post for SC and in 
Group C 3 for SC and 1 for ST were filled. Thus the 
backlog vacancies of SCs and STs have not been filled up. 
The Committee view this situation seriously. The Commit­
tee, therefore, recommend that sincere and serious efforts 
should be made by the authority to fill up the backlog 
vacancies through special recruitment drives within a 
period of six months and the Committee may be informed 
of the same. 

The Committee are perturbed to note that there has been 
huge shortfall of SC and ST staff in all categories of posts 
in lIT Mumbai for the years 1994, 1995 and 1996. The 
shortfall of SCs and STs in Group A was 8.2% and 7.5% 
in Group B 8.6% and 7.5% and in Group C 1.8% and 7% 
during the year 1996. The Committee also note with 
concern that in the special recruitment conducted by the 
authority adequate number of reserved vacancies have not 
been filled up. Particularly in ST categories very few seats 
bave been filled up. The Committee, therefore, recom­
mend that the shortfall of SC and STs posts should be 
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removed urgently. The Committee desire that in order to 
fill up the reserved vacancies the authority should resort to 
special recruitment drives besides giving some conccssion! 
relaxation to the SCIST candidates. The Committee also 
desires that the reserved vacancies should be advertised 
properly not only through Daily Newspapers but al50 
through AIR and Doordarshan so that more and more 
eligible SCIST candidates could be attracted more for the 

• same. 

The Committee note that admission in IITs arc based on 
All India Examination. The Committee also note that 15% 
seats are reserved for SCs and 7.5% arc reserved for STs 
in admission. The Committee also note that various 
concessions are given to SCiST students. Admissions for 
under-graduate courses arc held through the Joint Entr­
ance Examination of all IITs. If the seats arc not filled. 
sufficient number of candidates arc offered admission to a 
preparatory programme to prepare them for liT education. 
The Committee also note that the successful candidate~ 
who completed the programme arc directly given admis­
sion. For post-graduate admissions. an interview and 
written test is held. The Committee feel that keeping in 
view the shortfall of SC/ST students in under-graduate and 
post-graduate courses some further relaxation in qualifying 
marks may be given to SCIST students so that their intake 
could further recommend that all the SCIST students who 
-have not qualified in the Joint Entrance Examination 
should be allowed for admission to the preparatory pro­
gramme and the best among them should be admitted in 
the under-graduate course against the reserved vacancies. 

The Committee further recommend that separate entrance 
examination should be conducted for Scheduled Caste and 
Scheduled Tribe candidates and talented among them 
should be picked up and given special coaching/training to 
brin, them up to the mark for the course. 
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11 3.17 The Committee note that the SC/ST students who are not 
in receipt of scholarship from any other source including 
the State Governments or Directorate of Harijan and 
Social Welfare were offered the Institute Scholarship of 
Rs. 300'- p.m. The Committee fccl that considering the 
price hike Rs. 3O()i'- is not at all sufficient. They, therefore, 
strongly recommend that the scholarship (including Post 
Matric Seholanhip) should be increased suitably to meet 
the requirement of students. The Committee also recom­
mend that in view of the price index the income limit of 
parents of SCIST students for giving scholarship and other 
financial benefits should also be increased suitably. 

12 3.18 The Committee also note that there is no specific grant 
earmarked for the utilisation of SCIST students. Based on 
the requirement, funds are allotted to disburse scholarship 
and to meet other expenditure related to SCIST students. 
The Committee recommend that a definite and fixed 
amount based on the budget estimate towards the dis­
bursement of scholarship and other expenditure of Sc/ST 
students, should be earmarked in the annual budget of the 
institutes (IITs) and the amount should be used strictly for 
the purpose for which it has been earmarked. 

13 3.19 The Committee note that seats reserved for admission of 
Sc/sT students are not dereserved. The Committee also 
note that in case of some IITs, in the post-graduate 
programme, the rule provides that the unfilled seats 
earmarked for ST category can be filled with SC can­
didates and vice-versa. The Committee, therefore, recom­
mend that a uniform policy rcgarding exchanging of seats 
between SCS and STs be framed and carried out by all the 
[ITs and in this reprd necessary instructions should be 
issued by the Ministry as assured by them. 
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14 3.24 The Committee note that in lIT Delhi very less number of 
SCI'ST students have been admitted in all courses. The 
main reason for the students not performing up to the 
mark were stated to be attributed to the socia-economic 
background and inadequate preparation for J .E.E. The 
Committee feel that considering the socio-cconomie back­
pound of SCIST students they should be given some 
further conce5Sionirelaxation. If the shortfall continues to 
be there, the SCIST students should be selected through a 
separate entrance examination and those students who 
could not be selected should be admitted to the pre­
paratory courses. For the post graduation courses no cun 
off point should be kept for the Sc/sT students in the 
entrance examination. The Committee also recommend 
that the best among those candidates who fulfil the 
minimum eligibility criteria be picked up for admission so 
that the shortfall can be overcome. 

15 3.28 The Committee note that the reserved quota for admission 
has not been fulfilled from the year 
1992-93 to 1994-95. The Committee also note thett during 
the year 1994-95 for the course B.Teeh.IMSc. (int.) the 
reserved seats for SCs and STs were 53 and 26 while those 
selected were 19 and 3 for SCs and STs respectively. The 
Committee are distressed to note that during 1994-95 only 
21 students were admitted for preparatory course whereas 
the shortfall of Sc/sT students were 50 (27 SC and 23 
ST). The Committee recommend that allout efforts should 
be made to fill up the shortfall of SCiST students in 
admission to all courses. The Committee also recommend 
that efforts should be made to admit sufficient number of 
Sc/sT students for the preparatory course so that the 
shortfall can be overcome. 

16 3.34 The Committee note that in case of liT Kharagpur in the 
post graduation eourses during 1992-93 the seats reserved 
for SCs and STs were 54 and 27 while the number of 
selected candidates werc 20 and 5 for SCs and STs 
respectively. The Committee note that during the year 
1993-94 out of 30 seats reserved for ST only 2 students 
were admitted similarly during 1994-'}5 out of 33 seats 
reserved for ST students in post graduation eourses only 
7 were filled in. The Committee arc distressed to notc that 
very few ST candidates i.e., 3 in 1992-93.6 in 1993-94 and 
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12 in 1994-95 were admitted for preparatory courses. The 
Committee recommend that sincere efforts should be made 
to select adequate number of SC'ST students for various 
courses even by providing further relaxations/concessions 
to them and sufficient number of SC'ST students should 
be admitted for the preparatory courses. in proportionate 
to their shortfall. 

17 3.39 The Committee note that in case of lIT Chcnnai during 
the year 1992·93. 1993·94 and 1994·95 for B. Tec.:h course 
the scats reserved for SCs and STs was 37·24 for all the 
years while those of selected were 13·1. 15·3. 28·3 for SCs 
and STs respectively. The Committee note with concern 
that for the course of M.Sc. the scats reserved for SCs and 
STs were 12·6 for all the years (1992 to 1995) and nobody 
was selected during these years except 2 SC candidates 
during (1994.95). The Committee note that the M.Sc. 
programme of lIT Chennai is distinct from integrated 
M.Sc. programmes in other IITs for which admission is 
made through JEE. Thc Committee also note that the 
admission for M.Sc. programme in lIT Chcnnai is made 
separately through open advertisement and entranc.:e test. 
The Committee further note that relaxation of 5"10 in the 
qualifying examination and cut off marks of 60"10 of the 
lowest general candidate arc given to SO'ST candidates. 
The Committee recommend that in order to fulfilling the 
shortfall of SC'ST students particularly in M.Sc. course 
some further concession should be givcn to them and 
separate examination should be conducted for SC'ST 
students. 

18 3.42 The Committee note that in case of liT Mumbai during 
1994·I}S in the B. Tech. Course out of 702 applications 
received from SC candidates only 32 werc admitted and 
the shortfall was 29. In case of ST out of 279 applications 
received only 4 ST candidatcs wcre admitted and the 
shortfall was 27. The Committee arc distfCS5ed to note that 
in the M.Sc. course out of 13 scats fCserved for SC and 
6 seats reserved for ST nobody was admitted during that 
year (1994·95). Similarly in post graduation course also out 
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of 32 seats reserved for ST nobody was admittcd. The 
Committee are equally concerned that in rcscarch course 
also nobody from SCIST category was admitted. The 
Committee feel that serious and sincere efforts should be 
made to select adequate number of SCIST students and 
Decessary concession should be given to them so that the 
intake can be more. The Committee furthcr recommend 
that in case any entrance examination is held the SCIST 
students should be selected through separate entrance 
examination. 
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